IList of cases in which Electronic Service of process has taken place during the month of DECEMBER 2023

District Court Case Type Case No. Date ofPetitioner Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service

Name of
Process

ISH. SANJEEV KUMAR AGGARWAL,CENTRAL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

2 [DR. KAMINI LAU, DISTRICT JUDGECENTRAL [NIL
(COMMERCIAL COURT)-02

3 |SH. ILLA RAWAT, DISTRICTCENTRAL |NIL
VUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

4 MS ANIL KUMAR SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

5 |SH. UMED SINGH GREWALICENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-05

6 [MS. BARKHA GUPTA, DISTRICICENTRAL |NIL
UUDGE, (COMMERCIAL COURT)

7 [MS. KAVERI BAWEJA, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT-07

8 |SH. AMIT KUMAR, DISTRICTCentral INIL
WUDGE, COMMERCIAL COURT-08

9 [SH. DEEPAK GARG, DISTRICT|Central 1309 ICS (COMM.) 1489/2023 |07-11-2023 IBALAJI SALESYBHASKA [9.6E+009 vakilguru(07.12.202
WUDGE, COMMERCIAL COURT-09 [THIRD ICORPORATION I3
[FLOOR Vs ATS GRANDITTWARI
[EXTENTI IREALTORS P
ION ILTD

IBLOCK



mailto:vakilguru@gmail.com

District

Court Case Type Case No. Date ofPetitioner Advocate Advocate Advocate Date o
Room Registration Name VS Mobile
Respondent Number

Name

email ID

Electroni
¢ Service
of
Process

09 ICS (COMM.) 1552/2023 |05.12.2023 IBANK OHCHITRA [9212888057 [Chitramalljt6.12.202
[THIRD IBARODA VS [MALHOT 13
[FLOOR IRENUKA IRA(P),
[EXTENTI IMISHRA
ION
IBLOCK
1309 S (COMM.) ICS(COMM)1 [15-12-2023 Pet KrafRAJESH [9953538322
[THIRD 591/2023 [Through It4KUMAR
[FLOOR [Partner Sh Ayan[PANDEY/(
[EXTENTI |JAlam Vs AnkuifP),
ION IGoyal Proprieto
IBLOCK IDazz Daicor
09 ICS (COMM.) ICS (COMM.)[01.11.2023
[THIRD 1459/2023
[FLOOR
[EXTENTI
ION
IBLOCK
o [SH. AJAY PANDEY, DISTRICT|Central 307 ICivil Ics 18-12-2023 IM/s BHALOTIAJAnant Rao f.ooE+o11 [ [03-12-2023
WUDGE, COMMERCIAL COURT (COMM)/16 [TRADING CO. Vg
04/2023 INAVARAM
11 [SH. SANJAY SHARMA, DISTRICT[Central 10 ICS (COMM) °S (COMM)/11309-08-2023 ISHRI SAMEERKISHORE [9811062684 [ishore.sivas@o2.12.2023
WUDGE, COMMERCIAL COURT ISETH Vs K KKUMAR
IENTERPRISES [SRIVASTA
VA
1310 ICS (COMM) ICS (COMM)/1311-10-2023 IMS H B STORES[Veera 0711959599 [dv-saumyagupji5.12.2023
ILTD Vs MS SAGEMathai
ICOSMETICS LLP
10 ICS (COMM) S (COMM)/15325-11-2023 INarender KumarSANJAY [9818336108 faniavk.advocali5 12 2023
Vs JitendefKUMAR
IKumar
1310 JARB A (COMM)  [ARB. A. (COMMpQ-12-2023 Vinod KumarDeepak  [9999980081|DeepakYad [11.12.2023
iGoyal Vs M/slYadav avAdvocate
[Equitas Smal! (@Gmail.Co
Finance Bank Ltd m
10 IJARB A (COMM) [ARB. A.(COMMpg-12-2023 [Vinod KumarDeepak  [9999980081|DeepakYad [11.12.2023
iGoyal Vs M/dYadav lavAdvocate
[Equitas Smal (@Gmail.Co
[Finance Bank Ltd Im



mailto:Chitramalhotralegal@gmail.com
mailto:anantyadav555@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:kishore.srivas@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:adv.saumyagupta@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:sanjayk.advocate@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#

District

310

ICS (COMM)

Case No.

[CS (COMM)/15.

Date

ofPetitioner

Registration Name VS
Respondent

07-12-2023

Name

Rishav ~ Agency
[Through Its Spaf
Holder Vs Mg
Srimander Das
IAnd Son
[Through Ity
IPartners

Advocate Advocate Advocate Date o

ILokesh
Pha

Mobile
Number

10010515215

email ID

dviokesh86@g

Electroni
¢ Service
of
Process

11.12.2023

JOMP(I)COMM

MP (I) (COM

[24-11-2023

[ldfc First Bank V¢
IMohit ~ Bachhas]
U843

IMAYANK
IMAHAJA
IN

0873347330

Imayank_m
hajanos@
ahoo.com

07.12.2023

310

loMP(D)COMM

MP (I) (COM

24-11-2023

l[dfc First Bank Vs
IJAmit Kumar 2176

IMAYANK
IMAHAJA
IN

0873347330

Imayank_m
hajanos@
ahoo.com

07.12.2023

310

ICS (COMM)

[CS (COMM)/15]

25-11-2023

[State  Bank Of
[[ndia Vs Ravinder
Murari

Suresh
IKumar

9810099445

suresh.sharma

05.12.2023

ICS (COMM)

’S (COMM)/17:

14-06-2021

ICICI Bank Vg

ISINGH

IDEEPAK

JARVIND KUMAR[KAUSHIK

1081803080

5.12.2023

310

JOMP(I) (COMM)

[oMP (1) (COM

|20-10-2023

[TATA CAPITAL
I[FINANCIAL
ISERVICES LTD|
Vs MANJEET]
ISINGH

JANISH
IBHOLA

10811452022

Anish_bhola17

05.12.2023

ICS (COMM)

’S (COMM)/289

13-08-2021

ICICI BANK LTD,
Vs RUBEENA|
IMALIK

ISATISH
IKUMAR

9811898399

manish@klfindi

02.12.2023

1 3

[SH. RAVINDER BEDI, DISTRICT]
WUDGE, COMMERCIAL COURT

ICentral

[ROOM
INO.-401

IOMP (I)COMM

[767/2023

05.12.2023

IDCB BANK LTD|
V/S SUBHAN|
IKALLU & ORS.

JANISH
IBHOLA

10811452022

[13.12.2023

ROOM
INO.-401

JOMP (I)COMM

[768/2024

05.12.2024

IDCB BANK LTD)
V/S SURESH &
ORS.

JANISH
IBHOLA

0811452023

13.12.2023



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:advlokesh86@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:suresh.sharma717@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:induslejalia@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:Anish_bhola17@yahoo.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:manish@klfindia.com
mailto:ANISH_BHOLA17@GMAIL.COM
mailto:ANISH_BHOLA17@GMAIL.COM

District

Court Case Type
Room

Case No.

Date
Registration Name VS
Respondent

ofPetitioner Advocate Advocate Advocate Date o

Name

Mobile
Number

email ID

Electroni
¢ Service
of
Process

13 [SH. SANJEEV KUMAR SINGH,Central
IDISTRICT JUDGE, COMMERCIAL
ICOURT
14 [SH. ASHUTOSH KUMAR, DISTRICT|West INIL
UUDGE (COMMERCIAL COURT)
15 [MS. HEMANI MALHOTRA, [West 209 IMISC DJ 637/2023  [11-10-2023 ARPREET ISANJAY |NIL INIL 01.12.2023
IDISTRICT JUDGE (COMMERCIAL [Extn Block] UR VS PPKUMAR
ICOURT)-02 TELECALL ICHADDA
IMARKETING P|
ILTD
ICS COMM KU98/2023 [03-07-2023 [RANJAN IVIPIN INIL INIL 05.12.2023
IKUMAR VSDILAWAR
IPRABHSIMRAN [
ISINGH
ICS COMM 577/2023  (03-08-2023 IBHAVYA IMEHUL 9899613344 [NIL 07.12.2023
[ELECTRICALS |GUPTA
VS RAJENDER]
IKUMAR
ICS COMM 640/203 03-08-2023 IBHAVYA IMEHUL 9899613344 [NIL 07.12.2023
[ELECTRICALS |GUPTA
VS ATUL
ISHARMA
ICS COMM I543/2023  [24-07-2023 IM/S. BEE SAFESANJAY (9811177238 panjaychad [08.12.2023
IFARMING PVT{KUMAR lhabsklegal.
ILTD Vs RAKESHICHADDA org
IKUMAR
ISANDEEP JAIN|
JAND ORS.
ICS COMM [751/2023  [09.10.2023 IBRLJ LAIMADHUS [9891617861 jmadhusudali5.12.2023
JARORA, JUDAN Inbhayana
IPROPRIETOR  |BHAYANA (@gmail.co
IM/S NANDA| Im
IPAPERS Vs SHR]|
IBALENDER
IKUMAR
[PROPRIETOR
IOF M/S BRIGHT]|
IPRINT PACK
ICS COMM [757/2023  [10.10.2023 [SURINDER ISACHIN |o810186530[ 01.12.2023
IKUMAR VYBANSAL
IHARISH JAIN



mailto:insightlegal99@gmail.com

HUDGE (COMMERCIAL COURT)-03

District

ISH. DIG VIJAY SINGH, DISTRICT[West

Court

Room

Case No.

Date

Registration Name
Respondent

ofPetitioner
VS

Name

Advocate Advocate Advocate Date
Mobile
Number
of
Process

(O

email ID Electroni
¢ Service

IDISTRICT JUDGE (COMMERCIAL
ICOURT)

7 [SH. SANJAY JINDAL, DISTRICIWest INTL.
DUDGE (COMMERCIAL COURT)

h8 |SH. AJAY GUPTA, DISTRICT JUDGEWest INTL.
(COMMERCIAL COURT)

o [SH. NARESH KUMAR MALHOTRA [West INTL

20

WUDGE (COMMERCIAL COURT)-01

[SH. ANURAG SAIN, DISTRICIINEW DELHI

INIL

21

HUDGE (COMMERCIAL COURT)

ISH. VIDYA PRAKASH, DISTRICTINEW DELHI

INIL

22

ISH. VINEETA GOYAL, DISTRICT]
WUDGE (COMMERCIAL COURT)-03

o4

Suit for Recovery

ICOUNTER
ICLAIM/25/2|
022

18-08-2022

IASTRON
IMULTIGRAIN
PVT LTD Vg
IPRAKASH
IMASALA
ILTD

PVT]

ISUJOY
ICHATTER
JEE

18447376187 [06-12-2023

24

[Suit for Recovery

ICS(COMM)/
1351/2022

16-04-2022

M/S PRAKASH|
IMASALA  COJ
PVT. LTD. V§
IASTRON
IMULTIGRAIN
PRIVATE LTD

IVIPIN
IKUMAR
ICHAUDH
JARY

0873377373 [06-12-2023

4

Suit for Recovery

Ics
(COMM)/41
k/2023

19-07-2023

IMANLIFT INDIA|
IPRIVATE
ILIMITED Vs
[TECHNOCLEAN
() PVT LTD

[Raunak
[Parekh

10919024666 [08-12-2023|




District Court Case Type Case No. Date ofPetitioner Advocate Advocate Advocate Date o

Room Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service
Name of
Process
ISection 9 of OMP(I) 01-06-2023 ICLIX CAPITALJRAVI 10899522038[15-12-2023
JArbitration &(COMM)/40 ISERVICES PVTJSHANKAR
IConciliation Act 2023 ILTD. Vs KMRIGARG
[UNIVERSAL
[HOSPITAL
24 [Suit for Recovery [CS(COMM)/[29-09-2021 IPREM KUMARIUPENDER|0811825893 [3-12-2023
ko9/2021 Vs ASTIVAKUMAR
ICAPITAL
IMARKET PVT]
ILTD
23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)
24 [MS. ANURADHA SHUKLASOUTH INIL
IBHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL COURT)
25 [SH. SANDEEP YADAV [South INIL
26 [SH. RAJEEV BANSAL South INIL
27 [SH. LOKESH KUMAR SHARMA,South INIL
IDISTRICT JUDGE(COMMERCIAL
ICOURT)
28 [SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 [MS. NEELAM SINGH, DISSTRICT[SOUTH- 4 ICommercial Suit [CS/COMM |[27.10.2023 [M/S AHIL [N/A IN/A IN/A
WUDGE AST 1016/202 IPENTAGON
3 TECH VS
[RAYSTEELS
[ENGERGY




District Case No. Date ofPetitioner Advocate Advocate Advocate Date o
Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service|

Name of
Process

4 ICommercial Suit [CS/COMM [18.07.2022 [DIXON IN/A IN/A IN/A
689/2022 MTECHNOLOGI
[ES VS. M
ISCSCA RGO
4 ICommercial Suit (CS/COMM [08.06.2023 [VASHNVLACE [NEERAJ [N/A IN/A IN/A
561/2023 IVS. VASTRANISINHA
[EXPORTS
130 [SH. AJAY KUMAR JAIN [SOUTH- INIL
[EAST




(31

IMS. ANU GROVER BALIGA

District

Court
Room

Case Type

Case No.

Date ofPetitioner

VS

Registration Name
Respondent

Name

Advocate Advocate
Mobile
Number

Advocate Date

(O

email ID Electroni
¢ Service

of

Process

[Petition [OMP 01-12-2023 [Varun Gupta VsS.G. & CO 9.8E+009 | }-----
u/s 34 of COMM)/109/2023] [rrigation And|
|Arbitrati [Flood  Control|
lon and| IDept  Through|
IConciliat Gncetd
lion Act
ICommer [CS 05-12-2023 [State Bank OfAMIT SINGH(P), [7.0E+009
icial Suit (COMM)/1092/202] India Vs
I IMUKESH
ICommer [CS 05-12-2023 |[State Bank OfAMIT SINGH(P), [7.0E+009 | |-
icial Suit [(COMM)/1093/202 India Vs
I3 [Nantha Kumar
[Petition [OMP 05-12-2023 [Delhi IPromila 9.8E+009 | = peem—em-
u/s. 34 off COMM)/110/2023 IDevelopment  [kapoor(P),
|Arbitrati |Authority Vs
lon and| IVATS
[Conciliat IBUILDERS
lion Act
ICommer [CS 06-12-2023 |State Bank OfKALPANA NA(P),)9.8E+009 |RBSAMAIY f-------
icial Suit [(COMM)/1098/20 India Vs IJARADV.@G
23 IJAnamika Jha IMAILCOM
ICommer [CS 06-12-2023 |Vijay Lifters VsNaveen 9.8E+009 | fe——e--
icial Suit [(COMM)/1097/202| ISimplex Bhardwaj(P),
3 Infrastructure
ILtd
ICommer [CS 07-12-2023 [M/s SaloraAJAY 9.9E+009 [AJAYMALYV [-------
icial Suit [(COMM)/1101/202 International |[MALVIYA(P), IYALAW@Y
I3 ILimited Vs IJAHOO.COM
[Hemant Madan GMAIL.CO
IM
ICommer [CS 07-12-2023 Mk CommercioBahiste jahan(P), |9.8E+009 [~ p-----
icial Suit (COMM)/1102/202 [E Industria Sar]]
I3 Vs Liza Food|
[Products  Pvt]
ILtd
ICommer [CS 11-12-2023 [NB INITESH o717111574] peemee-
icial Suit [(COMM)/1107/202 [TECHNOCRAT [KUMAR(P),
I3 ES THRUOG|
ITS AR OR
IPROP Vg
ISUPPORTMAR
T GLOBAL
ISERVICES PVT|
ILTD



mailto:S.GOEL6@YAHOO
mailto:SINGHAMIT0071@GMAIL.COM
mailto:SINGHAMIT0071@GMAIL.COM
mailto:PROMI.SHARMA@GMAIL.COM
mailto:MAIL@NBASSOCIATES.NET
mailto:SIDDIQUIMN67@GMAIL.COM
mailto:ARVINDRAOADV@GMAIL.COM

District Court Case Type Case No. Date ofPetitioner Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service|

Name of
Process

ICommer [CS 16-12-2023 [Rakesh 1.oE+0o10 | feeee—e-
icial Suit [(COMM)/1113/202 [Baijnath Vsl
I3 Globalcore
[Packaging Pvt]
ILtd
ICommer [CS 16-12-2023 |Kapoor Imagingrajendra 9.3E+009
lcial Suit [(COMM)/1112/202 IPvt Ltd Vs Shriyadav(P),
B [Rakesh Gupta
[Executio [EXECUTION 18-12-2023 [Nishi GuptalAbhishek 9.8E+009 | }------
n COMM)/540/202 [Properietor OffAggarwal(P),
[Petition 3 IMs Anchit
Marketing
|Associates Vg
IM/s Aadhar
Graphics
[Commer [CS [18-12-2023 [Punjab NationalSunav Rastogi(P),};.8E+009 [ |-mmm-
lcial Suit [(COMM)/1121/202 Bank Vs Lalit
B [Kumar Singh
ICommer [CS 18-12-2023 |Satya Parkashjaseem 9.8E+009 | peemmee-
icial Suit [(COMM)/1120/202 IAnd  Brothersmehrotra(P),
I3 IPrivate Limited|

Vs Municipal
ICorporation Of|
Delhi Through|

Its
ICommissioner
[Executio [EXECUTION 19-12-2023 [Midhat Shafi Vg [7.7E+009 | pe—e-
n COMM)/542/202 IM/s Aegis Infral
[Petition [3 Solutions  Pvt
ILtd
ICommer [Misc 21-12-2023 [Nishi Gupta Vg 9.9E+009 | pemmme-
icial Suit |DJ/1894/2023 lJAadhar
Graphics  And|
Ors
[Petition [OMP (Dj21-12-2023  [Accelerate AMIT 1.0E+010 R
u/s 9of{ COMM)/75/2023 IProductx IKUMAR(P),
|Arbitrati Ventures  Pv{]
n and| ILtd Vs Gill
[Conciliat [Ventures
lion Act
[Petition [OMP 23-12-2023 [M/S Amrit LalNITESH 8.5E+009 AR S
u/s 34 of( COMM)/132/2023 Behl And SonsKUMAR(P),
|Arbitrati Vs Union Of
lon and| India
[Conciliat

lion Act



mailto:ALOK1RAGHAV@GMAIL.COM
mailto:YADAVRAZEN@GMAIL.COM
mailto:GNAGGARWAL.CO@GMAIL.COM
mailto:SUNAVRUSTGI@GMAIL.COM
mailto:MEHROTRA_ASEEM@YAHOO.CO.IN
mailto:EESHABAKSHI.LEGAL@GMAIL.COM
mailto:LAW.SPBHARDWAJ@GMAIL.COM
mailto:AMIT.KUMAR@LEXSTONEGROUP.COM
mailto:SEEMA.14SINGH@GMAIL.COM

District Case No. Date ofPetitioner Advocate Advocate Advocate Date o
Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service|

of
Process

H. BHUPESH KUMAR ICommercial Suit [CS/COMM [30-11-2023 A 19.8E+009
[EAST 1076/202 [EDUCATIONA [KUMAR 2023
13 IL

IPVT. LTD. Vs
iGoal  Classes|
|Sitamarhi

ICommercial Suit 17-08-2023 TATE BANKSHIV Kl9.8E+009 25-01-
F INDIA VSIYAGI 2023

DHIR
UMAR

INGH

133 [MS NIRJA BHATIA [SOUTH- INIL
[EAST

134 [SH. RAJESH KUMAR SINGH EOUTH- INIL
T

35 SH. RAJ KUMAR TRIPATHLSOUTH- INIL

IDISTRICT JUDGE(COMMERC AST
ICOURT)



mailto:allipcare@gmail.com
http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:randhir.rajpur@gmail.com

WUDGE, COMMERCIAL COURT-02

ISH. ARVIND KUMAR, DISTRICT]

District

ICOURT-02

37 |SH. CHANDRA SHEKHAR|
IDISTRICT JUDGE, COMMERCIAL

Court
Room

Case Type

Case No.

Date

ofPetitioner

Registration Name VS
Respondent

Name

Advocate Advocate Advocate Date o

Mobile
Number

email ID

Electroni
¢ Service
of
Process

101

ICS COMM

270/2023

[21-07-2023

[ENTERPRISES

IM/S RM DAIRY]
IPROD. LLP

M/S MONTAGEHSH.

ISUJEET

IPVT LTD. VSGUPTA

08-12-2023

101

ICS COMM

374/2023

05-10-2023

ISHRI
IRAJNEESH

ISMIT BHANGAR

ISH.

UAYKANT |
BATTA VS SHRIPRASAD

08-12-2023

101

ICS COMM

254/2023

17-07-2023

M/S  INTIMH
[FREIGHT ~AND|
[FORWARDERS

IM/S BLOOM|
IMPEX PVT,
ILTD.

IMEGHA

IPVT. LTD. VSSHARMA

ISH. ATUL...
[TIWARI &

08-12-2023

101

ICS COMM

291/2023

04-08-2023

[EXPORTS PVT|

IDYNAMIC
IPACKAGING

IM./S BAHISH.

ISANJAY

LTD. VS M/SSOTI

19-12-2023

o1

138 [SH. SANJEEV KUMAR MALHOTRA,|
IDISTRICT JUDGE (COMMERCIAL)-

INORTH-
[EAST

201, Ne
Building
IKKD

ICS(COMM)

130/2023

29.03.2023

ATUL JAIN Vg
|[USHA BAJAJ

IRAKHI
IKAPOOR

ATULJAIN [

18-12-2023

ICOURT

139 SH. BRIJESH KUMAR GARG,
IDISTRICT JUDGE, COMMERCIAL

|Shahdara

UUDGE, (COMMERCIAL COURT)

Ko MS. KIRAN BANSAL, DISTRICT]

41 [SH. SURENDER S. RATHI

01, Ne
ICourt
Building,
KKD/Delh
[t

ICS
COMMERCIAL)

lcs
(Comm.)-
359/2023

21/07/2023

IM/s  Prakash|
[Property
[Dealers Vs,
M/s Galaxy]
IGroup
[Compnies

JAashtha
IGupta

1.0E+010

IAASTHA.
ADVOCA
TE@gmai
l.com

18/12/202
B

ROOM
INO-57i

ICOMMERCIAL
ICIVIL

CS COMM
150/2023

18.03.2023

ISTATE BANK OH

ISHOPPE

ISUBODH

INDIA V/S SHEOKUMAR

0811375940 |

15.12.2023

303, Ne
ICourt
Building

ICOMMERCIAL
ICIVIL

[CS(COMM)
K58/23

13/09/2023

/S
IVITROGENE

IVs. M/S MATRIX]
HEALTHCAREIL
INDI

HEALTH CARH

ISh.  Ishul
IKumar

0582366477

advocateraj
putikr@gm
fail.com

07/11/2023



mailto:Sisodiya_2004@rediffmail.com
mailto:Adadvsubodhkumarsingh@GMAIL.COM

District

Court Case Type Case No.
Room

Date

ofPetitioner

Registration Name VS
Respondent

Name

Advocate Advocate Advocate Date o

Mobile
Number

email ID

Electroni
¢ Service
of
Process

ICS (Comm.)[22-08-2023 [Ravi Aggarwal vs) 10.27E+009 23/11/2023
INo. 431/23 INeelam Gupta  [Singh
ICS 11-09-2023 IAMIT CHAWLA[Sh. Rohif9818814739 jadv.shubhal23/11/2023|
(COMM)453 Vs. SUMIT|Yadav, Ingisharma
23 IARORA PROP OH (@amail.co
IM/S Im
IARORAKNITWE
IAR
ICS 17-10-2023 ISUNIL KUMAR|Sh. 0811423334 23/11/2023
(COMM)524 WAIN Vs. M/SNoorain
23 ISHYAM AL,
IGARMENTS
ICS 27-10-2023 IASHISH JAINISh.  V.N{9810280191 25/11/2023
(COMM)541 Vs. SHOPZO(Chaturvedi
23 IBRAND ,
IPRIVATE
ILIMITED
ICS (Comm.)[27-09-2023 ISAB IMPEX PVT{Sh. Pankaj989990822¢9jpankajshar [25/11/2023
INo. 495/23 ILTD. VS. SKM|Sharma, mal326@y
ICAPACITORS ahoo.com
ICS 27-10-2023 ISURESH ISh. Sanjayj9811151952 29/11/2023
(COMM)542 [RASTOGI VsJRastogi,
23 IMOHD ADI[
IFATYAZ ANSAR
K2 |[SH. REETESH SINGH INIL
43 MS. PREETI AGARWAL GUPTA,|North-West [NIL
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)



mailto:BHARAT.GUPTARKCA@GMAIL.Com
mailto:alinoorain322@gmail.com
mailto:advocatevnc@gmail.com
mailto:vakil.arastogi@outlook.com

District Court Case Type Case No. Date ofPetitioner Advocate Advocate Advocate Date o
Room Registration Name VS Mobile email ID Electroni
Respondent Number ¢ Service|

Name of
Process

H.VINOD YADAV North-West

45 SH. GORAKH NATH PANDEY,North INTL.
[DISTRICT JUDGE (COMMERCIAL)

K6 SH. PANKAJ GUPTA, DISTRICTSOUTH INIL
HUDGE (COMMERCIAL) IWEST
K7 MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
02/SH. VIKAS DHULL, DISTRICT]
WUDGE, COMMERCIAL COURT.

48 |SH. RAKESH SYAL, DISTRICT] INTL.
UUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT]
DUDGE, COMMERCIAL COURT-03

K9 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-03 [WEST

Total 61
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